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Med Form_s(l)

Court Name Commercial Court 2, Jaipur Metro II, Jaipur
Month July /2020

List _ogcaées rgcs_:ivéd_ for Pre-Institution Mediﬁm_ and Settlement during the month O
Name of Total number |Total number |Total Total Total
Mediation of of applications [number of |[number of |number of
Centre [For applications [received during|casessettled [non-starter |applications
example, pending on  |the month duringthe |cases during |pending at
DLSA or Main |the 1st day of month the month  [the end of
Mediation the month the month
Centre
Mumbai]

A 2 3 -4 5 6 7
1 - Nil -

Page 1 | wﬁ;e
@““ u

G.‘?mmercial Court No- 2
Jaipur -




Sr.
No.

Court

C.C.2,

S-2 Form-

;

Court Name Commercial Court 2, Jaipur Metro II, Jaipur

Month July 2020

Form 7

Summary of Commercial Cases during the month

District

-3
Jaipur Metro 11,

Total number of
cases pending
on the 1st day of
the month

557

Page 1

Total number of
cases instituted
during the
month

60

Total number of
cases disposed
during the
month

Total number of
cases pending at
the end of the
month

617

M

_..-/"'-
J
Commeraial Court No. 2
Jaipur




5-2 Form-6

Court Name Commercial Court 2, Jaipur Metro II, Jaipur

Month July, 2020
Form 6
Contested commercial cases disposed during the month
Court District | Case No. | Petitioner | Advocate | Dateof | Whether | Dateof | Daysfor | Nawreof | Dateof | Numberof | Act Section
Name Vs Registration| Urgent Decision disposal Disposal |execution of| days for
Respondent Relief was (Contested | decree  |execution of
Name sought and [Settled) decree from
Pre- date of
Institution decision
Mediation
did not take
place (Yes/
: — } No)
2 3 | -4 -5 6 -7 -8 9 -10 -11 -12 -13 -14
C.C.2 aipur Metro| Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
1, Jaipur

Judge

Commercial Court No. 2
Jaipur

Page 1




S-2 Form-5

Court Name Commercial Court 2, Jaipur Metro II, Jaipur
Month July, 2020
Form 5
List of cases in which Case Management Hearing was held during the month
Sr. |Court District Case No.  |Petitioner [Advocate |Date of Date of case
No. Name Vs. Registration |management
Respondent Hearing
Name
-1 2 -3 -4 -5 -6 -7 -8
1 C.C.2 aipur Metro|  Nil Nil Nil Nil Nil
11, jaipur
~N  NGA—
O
Cnmmr‘:::ldg:““ No. 1
Jalpur

Page 1
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S-2 Form-4

Court Name Commercial Court 2, Jaipur Metro II, Jaipur
Month July, 2020

Form 4
List of total no. of cases randomly allocated during the month
Sr. Court District Court Court No. | Case Type | Case Count
No. Name (No. of
cases
randomly
: N R | | allocated)
-1 -2 -3 -4 | -5 -6 -7
1 C.C.2 |Jaipur Metro Nil Nil Nil Nil
I1, Jaipur
@

Judge
e Bommerclai-Coun No. }
. s




v

S-2 Form-3
Court Name Commercial Court 2, Jaipur Metro I1, Jaipur
Month July, 2020
Form 3 List of cases in which Electronic Service of Process has taken place during the month
Petitioner Date of
Name Vs. Electronic
Sr. Respondent Date of | Service of
No. Court District Case No. Name Advocate |Registration| Process
-1 -2 -3 -4 -5 -6 -7 -8
Jaipur Metro
| CC.2 11, Jaipur Nil Nil Nil Nil Nil
7 ;
B

= Judge

Commercial Court No.2

Page 4 Jalpur



Sr.
No.

-1

S-2 Form-2

Court Name Commercial Court 2, Jaipur Metro II, Jaipur

Month July, 2020
Form 2
List of cases in which e-Payment of Court fees was made during the month
Petitioner
Name Vs
Respondent
~ Court | District | CaseNo. | Name
2 3 4 5
Jaipur Metro
C.C.2 I, Jaipur |  Nil ~ Nil

Page 1

-6

Date of
Advocate &egi_straticg

Nil

Date of e-
payment of
Court Fees |

-8

Nil

|

e
e

3 2
Commercial Court No.
Jaipur



—

S-2 Form-1
Court Name Commercial Court 2, Jaipur Metro II, Jaipur
Month July, 2020 i o
Form 1
~ List of cases e-filed during the month _ - - i
Sr. Court District Case No. | Petitioner | Advocate | Advocate |Advocate E-| Dateof [ Date of e-
No. Name Vs. Mobile mail [d |Registration|  filing
Respondent Number

Name
-1 % 1= 4 8 -5 -6 7 -8 -9 -10
1 C.C.2 |[Jaipur Metro

I1, Jaipur Nil

Page 1




S.No.

Name of
Court

S-1 Form-1

Court Name Commercial Court 2, Jaipur Metro II, Jaipur
Month July, 2020

Format for Statistical data
[See Rule 3(1)]

No. of cases (on the| No. of new cases instituted |  Total cases pending in the |No. of cases disposed (during|Days taken to decide

1= day of month of ) (during the court (on the last day of the | the month as per column 3) the case
month as per column 3) month as per column 3)
-3 -4 -5 -6 -7
557 60 617 0 N/A
Jud e
Commercial Court No. 1
Jaipur



2020

Statical Data Format

-— SCHEDULE

g Format  for statistrcal data for the Month of_'.!uly, 2020

oy (See Rule 3)
r

Name of the I‘ No. of cases pending | No. ¢ of New cases instituted [ Total cases pending in the court|

Court ] (on the 17 day of {(dunng the month as per co fumn| (on the last day of the month as l hg;;;z;ﬁ:ﬁ Sagl;epfzz{?:iin)n)g AVngge:?tI::h‘iaz;l:ktn w
= Month) e 3 _ percolumn3) - i R )
=B @ ] e T e e
(“ommermal . r ‘
Court no 3, 481 | 63 |
Jaipur 1: ' ] 538 ) 6 N/A
Metro-11_| j

|
|___,___

et

Commercial C,v ri No.
Jaipur



o ol Toes

Commercial Court No 3, Jaipur Mctro-11

NMonth Tahy
borm

]

00

Fist ot cases mowhich ¢ Payment of Coutt fees was made dunmg the month

oot

g
LT I T L
Coovinid o

Falpai Meniw
]

RITEIN

(4

Nil

Lt T \I'

(h

Nil

Potitroncr v

R '<l‘l wdent

()

Nil

My ocale

()

Nl

| Yt ol
R\'pl'.ll;tluill

N

Nil

! ‘.lli

ol ¢ Payment ol

Coona! 1'! !

(X

Nil

Jundy

[S{ETRTARL AR

al o

Jaipur

C

2020,
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l
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Electronic process list

Commercial Court No 3, Jaipur Metro-11
Month July-2020

Date of e-Payment of
Court Fees

Form-3
List of cases in which Electronic Service of Process has taken place during the month
SN | Court | District | Case No. | Pt..llll()nt..r S l- Advocate \ Date of Registration |
| ’! \ ‘; Respondent ‘
M @ L@ \ (5) (6) E (7)
| Commercial | { l '
Court no 3, | . | . | . i | .
I iJaipur Metro-| N‘l ]\ Nll ”\ Nll \ Nil \ N]l
’a " . f

Commercial Co rs T

Page 1

(8)
Nil

7 77‘*”-’6?)/)
Judge

-
>

Jaipur

«
[ 4

),0¢ |

202



SN
(1)

Randomly Allocated case

Commercial Court No 3, Jaipur Metro-11
Month July-2020
Form-4

List of total no. of cases randomly alloudted during the month |
| | Case Count (No. of cases '1

Court i District | Court Name| Court No. | Case type | saridlotiy allscased)

@ | & | @ & | ®© | ™ |

Commercial | |
Court no3, | Nil

lmpur Metm ll

Commercial Cumt NO. 3

Jépuf

et

AnAaadns |

-~ %



SN

(1
1

|
|

Case managemen hearing

Commercial Court No 3, Jaipur Metro-II
Month July-2020
FForm-35
List of cases in which Case Man

" ..
| " Petitioner v/s Date of

| Advocate

- Court | District 'Case : ;
| e . I’L‘m’ No.| Respondent Registration
/ | / |I I|
2) | (3 GO (5) L (6) | (7)
Commercial | .
Herre s N]' ----------------

laipur Metro.- |
1 (

agement Hearing was held during the month

Date of case |

Management
Hearing
(8)

73 f?{’
’ Z ‘ (
(]‘.;.}r.

Commercia! Court N¢. 3

Jaipur



Contested case list

Commercia] ( ‘ourt No 3, Jaipur Metro-11

Month Tuly- 2020
lorm-6
/ Contested Commercial ¢ ases disposed during the month of Tuly, 2020
1 No - of days
Whetheg urgent relyel " i o
PNITIII!]('! o Nature of Dt o or
SN . ase was soueht aned Pre . : } ate o e :
N Coun Districy N"t v/ Advocate Date of Institution Mediation Date of - Days h_" I_" 'p:l.\'iif execution ;_l : I‘“_"r e Act Section
Responden Registration e not take place Jectsion  Disposal | (Conteste of decree  leCree from
Yes/No Settled) date of
(n (> ) ! / ! i | “ decision
- @] (6) 7) (8) T (10) (1) (12) (13) (14)
Commercial ) t f .' . | _
Courtno 3, Jaipur : _
taipur Moo NILLCONIL NI N Nil Nil NIl ONiE NI ) Nil
Metro-11
)
7 - -
_”?’17777 > o
[
LA AL

Commercial Cout No._ 3

Jafpur

[ P

20020 Q8.0



Summary of commercial cases

Commercig) Court Ny 3, Jaipur Metro-I1

Month July-2020

__Form- 7

mmercm] C
Total no. of |

e Summary of Cop -
|

ases durmg the month

; Total no. of cases 'Total m) number ST‘ otal nu;::jﬁ; (;t;
cases pending on cases disposed | cases pe

| SN / Court i 1o pday ofgthe instituted duhrmg darng ts the enrnbtre
—month | T | month | _month

| ‘LJ\ @) @ -9 | ©® 3

Commercia] | _

! || Court no 3, | Jaipur 481 63 6 538

| Jaipur Metro- Metro-II

SR N S

R Yy A
e
Commercial Court No. 3
Jaipur



pre institution mediation

Commercial Court No 3, Jaipur Metro-11
Month July-2020
[See rule 10 (2)]
List of cases received for Pre ~Institution Medlatlon and Settlement during the month

/ i.f' Name of Mediation | total no. of Total f | |
J | Centre [For example, | applications . Iai"nl(zoo‘ |T0tai no. of cases| Total no. of non- Total no. of applications
| SNII DL:SA or Main | pending on the / rccgrve‘;iddu:ib settled during the| starter cases ~  pending at the end of the
| Mediation Centre | 1" day of the i th ne month during the month| month
= Mumbai] month | TETOMR | B S S
()] @ | o BT S N G N B ) N
2 | —

P

1! n:

Commema! .;uurt No. 3
' Jaipur



S,

Statical Data Format

Jaipur

SCHEDULE
Format for statistical data for the Month of July, 2020
(See Rule 3)
No. of cases pending | No. of New cases instituted | Total cases pending in’
N fth i : _ : 2l A . of days tak
il IR I T e T
(€] (2 (3) (7
Commercial
1 | Courtno 4, N/A




e-court fees

Commercial Court No 4, Jaipur

Month July-2020
Form-2

List of cases in which e-Payment of Court fees was made during the month ,
s~ Comnt Disir Casie N Petmoner v/s ARccae | ljfneo-fn Daleggel;tl’?::mof i
a &) G G &) . (® @) ! @)

< Ankur Bansal Vijay !
1 GCertmes Jaipur 105/19 v/s Paras Kumar = 29-8-2019 @ 28-7-2020
— Marketing = Mishra

=

S
~
> :
(O




Electronic process list

S

B Commercial Court No 4, Jaipur \
Month July-2020 |
Form-3 1
List of cases in which Electronic Service of Process has taken place during the month \
SN Court District Case No. PI:E;;;ZTdre‘rlx/ts Advocate Date of Registration Digte gt(')z—rl:?;r::nt ofw
(1) @) 3) ) (5) (6) @ | ®) \
1 |Gt | - Nil Nil Nil Nil Nil \
Jaipur .
R
s e, 4



Randomly Allocated case

Commercial Court No 4, Jaipur

Month July-2020
Form-4

List of total no. of cases randomly allocated during the month

i Case Count (No. of cases
Court District |Court Name  Court No. | Case type randomly allocated)
(2 3) “) (5) (6) )]
Commercial
Court no 4, - Nil
Jaipur




Case managemen hearing

Commercial Court No 4, Jaipur
Month July-2020
Form-5
List of cases in which Case Management Hearing was held during the month e
‘. i Petitioner v/s | Date of Date of casc i} v' £
 Court | District |Case No. Respondent ‘Advocate Reg s Managc?ment- s -
3) (4) (5) (6) @) (8) S

v Nil




; Contested case list
Commercial Court No 4, Jaipur ‘
' Month July-2020 e
4 Form-6 .
Contested Commercial Cases disposed during the month of July, 2020
i Whether urgent relief .,
* Petitioner was sought and Pre- Nature of i
ist %a:e vis Advocate ReDiastt:a(:if;m Institution Mediation DDat.e_of g?y Y t:; (]z)lsposa.!", ‘exec
= Respondent € did not take place CCRIOR] Sl g | of
YesNo Settled) | °F
meE o © ©) @ ®) ® [ ay [ ap | @
B (Nl Nil Nil Nil Nil Nil | Nil Nil 48




Summary of commercial cases

Commercial Court No 4, Jaipur

Month July-2020
Form-7

Summary of Commercial Cases during the month

Total no. of Total nor oF cases Total number of| Totalnuml?e'riof'
Court District ‘:ﬁ: e]s gpjndmfgﬂc:n instituted during ca;isri(lillsgﬁ:ed caﬂ}s:semat
moi:l):}:) ‘ the month mox%th month
2 (3) 4) (5) (6) )
Commercial
Court no 4, - 597 68 1 664
Jaipur
TGS e, -4
g

Page 1

Y.




pre institution mediation

Commercial Court No 4, Jaipur
Month July-2020
[See rule 10 (2)]

List of cases received for Pre -Institution Mediation and Settlement during the month

( Name of Mediation total no. of Total r
Centre [For exarpple. app}ications i N ?ic::)i;)gs Total no. of | Total no. of non- Total no. of applications
SN DL.SA or Main pending on the rec‘é?ve d during |, 6258 settled starter cases pending at the end of the
Mediation Centre 1™ day of the themoith during the month| during the month month
Mumbai] month
Q) (2) 3) “ () (6) (7
1 Nil
@,
&
MBI IE

TS ey, 2554
Rl 4



COMMERCIAL COURT JODHPUR METRO,JODHPUR
Month — JULY 2020

Format for Statistical data
[See Rule 3(1)]

No. of cases (on the 1% day | No. of new cases instituted | Total cases pending in the
of month of ) (during the court (on the last day of the
month as per column 3) month as per column 3)
3 4 5
1041 65 1106

s

Page 1
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Ik R Rt R
%] ¥i ; P
2 COMMERCIAL COURT JODHPUR METRO, JODHPUR
By Month JULY 2020 e
e Form 1 B
S List of cases e-filed during the month
2 District | Case No. Petitioner Name Vs. Respondent Name Advocate Advocate
HES Mobile
. Number
4 5 6 7

[Ex537/20 |Reliance commercial/Aadu ram Dilip chouhan 9828036053
Ex 538/20 |Choulamandalam / Black solid Vijay Jani 8107114129
Ex539/20  |Choulamandalam / Irfan L Piyush chouhan 9460624705
Ex 540/20 |Choulamandalam / Premchand Piyush chouhan 9460624705
[Ex 541/20 |Choulamandalam / Shyamlal ~__|Piyush chouhan 9460624705
[Ex542/20 |Choulamandalam / Omprakash | Vijay Jani 18107114129 :
IEx543/20  |Choulamandalam / Mangilal o ;!ijpy Jani “_ 8107114129 - 06-07-2020 |06-
Ex544/20 |Equitas Small finance/ Omprakash _Dilip chouhan 19828036053 = 06-07-2020 (06
Ex545/20 |AU Small finance/ saddam mohari {Mahendra prajapat li‘)}gw - 06-07-2020 {06-07
Ex546/20 |AU Small finance/ Lekhram > {Mahendra prajapat 9829563404 - 06-07-2020 |06-07-
Ex547/20  |Fultron India credit com/Anand singh IDilip chouhan 19828036053 - 06-07-2020
Ex548/20 |HDFC Bank/Subhash SS Jodha

\ 19414405139 - 06-07-2020
Ex549/20 |Kotak mahinda/mMahipal |Dilip chouhan |9828036053 - 24-08-2013
Ex550/20 Koja.k mahindra/ Kamlesh vishnoi |Akhat verma 19680644555 - 06-07-2020 |06-
Ex 551/20 |Capital first ltd/Abhinav sharma " Dilip chouhan _ 0828036053 ~ 111012019 }11-01
Ex 552/20 |Indusind Bank/ Kailash bishnoi Devendra mehlana 19351050101 - 28-10-2010 [28-10
Ex 553/20 |Kotak mahindra/Radha devi Dilip chouhan 9828036053 ~  |01-08-2011 |01+
Ex554/20 |Mahindra and mahindra/Narayanram ML Khatri 9414128327 - 02-06-2018 |02+
Ex555/20 |Mahindra and mahindra/Swaroop singh (MLKhatri 9414128327 - 02-06-2018 |02
. Ex556/20  |Shri ram transport/Ratna ram = |samastdin mangaliya - - 15-03-2017
T - Ex557/20  [Shri ram transport/Pappuram _|samastdin mangaliya - = 09-08-2016
g ", i = Ex 558/20 |Choulamandalam / Tulchha ram = \Vijay Jani 8107114129 - 201
' i
et Page 1 4
R




o oy T AR
e E 2l
b
o B
559724 Fincorp/Chain singh Vijay Jani 107114129 - 109-03-
x 560/20 |L&T Finance/Madan singh Jagdish vishnoi = = 3-01-2
_|[Ex 561720 |HDB Financial/Jaswant singh Dilip chouhan 9828036053 = -2
- __|[Ex562/20 |HDFC Bank/ Ajaypal singh Dhanesh saraswat = = 17-04-2012
—~  [Ex 563/20 |Shri ram transport/Sultan singh Sanjay guptta 9414095401 - 17-01-2017 0!
- [Ex564/20 |Meghma fincorp/Jawarilal ~ |sanjay guptta 9414095401 ~  lo9-02-2015 }a7-
- |[Ex565n0 s Sundaram finance/Manish chawriya Dilip chouhan 9828036053 - 10-12-2018 {10-12-2
_ -~ |[Ex566/20 |HDFCBank/Vijaylaxmi  |VijayJani 8107114129 ~  |o8-07-2020 |08-07-20:
| - |Ex567/20 |HDFC Bank/ Shiva balika sikshan sansthan  Vijay Jani J[ﬁmm«; ~  l0807-2020 08-07-202
|Ex 568/20 |HDFC Bank / Shiva sikhan sansthan _|Vijay Jani ~ Is107114129 ~  |08-07-2020 |08-07-20:
E |[Ex 569/20 [Kotak mahindra / Chandra ram [VijayJani 8107114129 - 08-07-2020 |08-07-2020
5. Ex 570720 |Indusind Bank / Bhawar lal DDilipchouhan 9828036053 ~  |0507-2019 [0507-2019
X Ex 571/20 |Indusind Bank / Naresh Bothra Dilip chouhan los2s0360s3 | - |0507-2019 |0507-2018
41 Ex 572/20 |Indusind Bank / Prakash [Dilip chouhan :9828036053 R 05-07-2019 [05-07-2019
REL: 573/20 |Indusind Bank / Sahi ram |Dilip chouhan 19828036053 { - 06-07-2019 [06-07-2019
e 574/20 [Equitas Small Finance / Arjun ram |Dilip chouhan 9828036053 | - 11-07-2019 [11-07-2019
7 |Ex 575/20 M/s Choulamandalam / Mukesh Vijay Jani 107114129 | 12-07-2019 |12-07-2019
3 |[Ex 576/20 M/s Choulamandalam / Yogendra singh |Vijay Jani 8107114129 | - 24-09-2018 [24-09-2018
\Zi. IEX 577720 Meghma lTl;{Kgna ram 'S;mja_\ Kumar e | = 10-01-2012 1M1.m:
i Cmb 25/20 |Ramesh Kumar / Bharat Kumar |OP Mehta 19784469717 [ 8-07-2020 |08-07-2020
X Co33/20 |Ramesh Kumar / Bharat Kumar |OP Mehta (0784469717 i - 8-07-2020 |08-07-2020
i Ex 578/20 |Fultron India / Purushottam IRK Sharma 9024923765 |~ (12092016 (12-09-2016
R |[Ex 579720 HDFC Bank / Kewala ram Dr. SS Jodha 9414405139 | - 20-07-2018 |20-07-2018
T [F.x580/‘20 HDFC Bank / Ratna ram |Dr. SS Jodha 9414405139 [ - -09-2019 |02-09-20
= |[Ex 581/20 |Kotak Mahinda / Akhe singh Dilip chouhan [9828036053 | 07-03-2019 |07-03-201
i) |[Ex582/20 |Kotak Mahinda / Nanak ram Gurbani |Anil K Sharma 19414295841 ol - 05-07-2017 |05-07-201
' |[Ex 583/20 |Mahindra and Mahindra/Bajrang Lal Sanjay Gupta 9414095401 |  —  |1409-2015 |14-09-2015
[Ex 584/20 lMlhindra and Mahindra/ Amit Kumar |Virendra Acharya 194!4_[40250 1 - 14-09-2015 {14-09-20:
[Ex 585/20 |Mahindra and Mahindra/ Pushpa Devi ~ |Virendra Acharya 49414140250 - 15-01-2016 {15-01-2
~— |Ex 586/20 |Mahindra and Mahindra/ Mangi Devi VirendraAcharya (9414140250 % 4-09-;
Page 2
S




Page 3

' Sheet2
}un-hnd Mahindra/ Rameshwar lal Virendra Acharya 9414140250
| [M/s Choulamandalam / Ramesh Kumar Virendra Acharya  |9414140250
: &9!20 |Shri ram transport / Rameshwar lal Suresh Gornani 19214414004
* |[Ex 590/20 |Shri ram transport / Bhagwan das Prashant mishra 0829680101
‘f‘-‘-lﬁxswzo [Shri ram transport / Shyam lal Prashant mishra 0829680101
_—  [Ex592/20 [Shri ram transprt / Vishan singh Prashant mishra 9829680101
~ —  |Ex593/20 [Shri ram transport / Kesha ram Prashant mishra 9829680101
- _  |Ex 594/20 |HDFC Bank /Kana Ram Sunil Bhati 9414604974
| —  |Ex 595720 |L&T Finance/ Surendra singh Sanjay Ranga 9214414004
] 596/20 |M/s India Infoline / Birma ram ~|vijay Jani 3107114129
e - 34/20 |SBI/M/sPikFashion  |[Prahaladsingh 19414295040
" —  |C035/20 [SBI/M/s kedar Jwellers Prahalad singh 19414295040
v —  |Co36/20  [SBi/M/sllisha fasion = Prahalad singh 19414295040
T
b
"T;::
723
g
:




MONTH JULY 2020

Form 2

List of cases in which e-Payment of Court fees was made during the month

Page 1

Petitioner Name
Vs Respondent
District Case No. Name Advocate
3 B | 5 6
Jodhpur NIL




MONTH JULY 2020
FORM 3 3
,Listol'caselinwllichElectmnicSeniceomecmhuukenphudurEgth-.lﬁ o

Petitioner Name Vs.
District Case No. Respondent Advocate
Name

5

6
NIL




no. of cases random

District Court
Name

4
Commercial court
_Jodhpur




BN

MONTH - JULY 2020
Form 5
List of cases in which Case Management Hearing was held during the month

District Case No. Petitioner Name Vs. Advocate
Respondent Name




- COMMERCIAL COURT JODHPUR METRO, JC
MONTH JULY 2020

Vorm 6

o Contested commerelnl cuses disposed during the month
Petitioner Name | Advovate Diste of Whether Date of Days for
Vs Respondent Registiation|  Urgent Decision | disposal
Name Relief was
sought und
Pre-
Institution
Mediation
did not take
place
(Yes/No)

8




Sheets

_ COMMERCIAL COURT JODHPUR METRO, JODHPUR
= Month JULY 2020

Form 7

Summary of Commereial Cases during the month
District Total number of cases | Total number of cases | Total number of cases
pending on the 1st day of | instituted during the disposed during the
themonth ___month month
o 5 | 6
1041 65 0







S-2 Form-1

Court Name COMMERCIAL COURT KOTA

Scanned with CamScanner

Month JULY/2020
Form 1
—— . List of cases e-filed during themonth
Sr. Court District Case No. | Petitioner | Advocate | Advocate Advocate E-| Date oi_' DateoofC—
B Name Vs. Mobile mail 1d  |Registration|  filing
Respondent Number
Name . B
b 4 2 1 B -4 5\ 6 | 8 9 10
|\  |COMMERCIALCOURT} yqya NIL NIL NIL NIL NIL NIL NIL
bt 5 __ KOTA i el | .
/%}‘ s... (b% g D!
3 =)

Page 1



S-2 Form-2

- ~ Court Name COMMERCIAL COURT K_OTA
B Month JULY/2020
. Form 2
~ List of cases in which e-Payment of Court fees was made during the month ¥
Petitioner ‘
Name Vs Date of e-
Respondent Date of | payment of
Court District | Case No. Name | Advocate |Registration Court Fees
| -2 3 4 -5 -6 I N . -
COMMERCIAL NIL
| CourTkora | KOTA | N© | ML | NE | HE
) N N 'R T———— B S
AT =arerd
s =)
Page 1

Scanned with CamScanner



S-2 Form-3

 Month JULY/2020

Court Name _COMMERCIAL COURT KOTA

fi' Form 3List of cases in which Electronic Service of Process has taken place durmg the month
ﬁ; - R e A it S
Petitioner | | [ Date of
| Name Vs. Elect_romc
Respondent Date of Service of
Court District Case No Name | Advocate Registration| Process
2 : 3 -4 5 -6 7 | -8
COMMERCIAL
NIL NIL NIL
CouRTkoTs | KOTA | WO | MR L ¢ L s
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S-2 Form-4

Court Name COMMERCIAL COURT KOTA

Month JULY/2020
_  Form4
L_lSt of t0t_z!l no. of cases randomly allocated during the month
Court District Court | Court No. | Case Type | Case Count
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S-2 Form-5

MonthJULY/2020

Form 5

List of cases in which Case Management Hearing was held

Court
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COMMERCIAL
COURT KOTA

District

Case No.
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kOTA

Petitioner
Name Vs.
Respondent
Name

Page 1

duri_ng the mgn_tP B -

Advocate

Date of
Registration management

Hearing

Scanned with CarﬁScanner



S-2Form6
. ~ourtName COMMFERCIAL COURT KOTA - a__
— Month JULY/2020
Form 6 \
=" —— e T . Contested j % ) - g T
m} District B e p——— commercial cases disposed during the mnm:h ] Nawre of  [Date of _.5__3_,,1;_,.5, of :,\(: Section 'i
M citioner  |Advocate  |Date of Date of \[)ays for (e 1 lexecution of days for . .
No. \ Name Vs Registration {Urgent Decision  \disposal '\D“T"““ | lexecution of | \
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Cg\\rtName COMMERCIAL COURT K(T4

Month JULY /2020

Form T

~ Summary of Commercial Cases during the month

Co\m District Total ‘Total Total Tzl
oumber of |number of \pumber of number of
cases cases cases icases |
pending on linstituted  \disposed  jpending at L‘.
the 1stday \duringthe \during the the end of
of the month|month month the month
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Med Form-6(1)

Court Name COMMERCIAL COURT KOT

Month JULY/2020
List of cases received for Prc-_lnstltutlon Mediation and Settlement fimme we — e
Name of Mediation Total Total Total Toed T
Centre [For example, inumber of |\number of number of rmumte oF —::-w:_-
DLSA or Main Mediation|applications applications |casessettied mor-smer CImRTS
Centre Mumbai) pending on |received duringthe  cases durme mondme =
the 1stday |during the |month the month  the ond o
of the month|month tthe maornth
i_
| | |
“‘4 “S ‘hL "7!1‘
L : | !
COMMERCIAL COURT NIL NIL NIL \l NIL |
KOTA \
- N |
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S-1 Form-1
| |

Court Name COMMERCIAL COURT KOTA |

Month JULY/2020
‘s
Format for Statistical data 5»
[See Rule 3(1)] '.
SNeo Name of Court INo. of cases| No. of new | Total cases | | No. of cases | | Days taken |
(onthe 1# |  cases pending in | disposed ito decide the
day of instituted |the court (on| (during the |  case l
month of ) | (during the | the last day | month as per | ‘l
month as perjof the month, column 3) | {
\ column 3) asper | '.5_ l.
\ column 3) l ! i,
\ \
| | |
1| 2 3 4 \ 6 | O |
| COMMERCIAL > | wa |
t | coumrkora | P | P - ‘ A
RS B
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Statical Data Format

COMMERCIAL COURT, UDAIPUR (RAJ.)

SCHEDULE
Format for statistical data for the Month of July, 2020
(See Rule 3)

SN

Name of the Court

No. of cases pending
(on the 1* day of

No. of New cases instituted
(during the month as per

Total cases pending in the court
(on the last day of the month as

No. of cases disposed
(during the month as per

Average no. of days taken to
decide the case

Month) column 3) per column 3) column 3)
(D 2 3) “ (5 ©) (7)
Commercial Approximately
11 court Udaipur 3 B e b4 413 Days
uég(e d

Page 1

Commercial Court,
Udaipur




e-court fees

Commercial Court, Udaipur
Month July-2020
Form-2
_List of cases in which e-Payment of Court fees was made during the month

SRS S = £ gl R

SN Court : District Case No. Petitioner v/s Respondent Advocate Date of Registration Date of e-Payment of
| . | _ . | Court Fees
(1) 2) e @ (5) . (6) | (7) | (8)
I e @ M Nil Nil Nil Nil | Nil

%\/'

Commercial Court,
Udaipur
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Electronic process list

Month July-2020

Commercial Court, Udaipur

Form-3

List of cases in which Electronic Service of Process has taken place during the month

Page 1

SN Court District Case No. Petitioner v/s Respondent Advocate Date of Registration Daveat exlayroent
of Court Fees
Q) @ e @ I - © 0. ®
Commercial Court, A 18/2019 Civil Misc.Non  Hindustan Zinc Ltd. Vs M/s ,
! Udaipur Xy Connected (38) Industrial Gases Ltd. HorshvadhanJain 1052018 )
Commercial Court, : 8/2020 Civil Misc.Non  Genon Inkarle and Company
4 Udaipur Kiclatge Connected (38) Ltd. Vs.Rajasthan State Etc. NS Eouhan e )
%
Commercial Court,
Udaipur



SN

(1)

Randomly Allocated case

Commercial Court, Udaipur
Month July-2020

Form-4

List of total no. of cases randomly allocated during the month

Court District Court Name Court No. Case type
@ 3) e 4 R ) N ©
Commercial Court , Udaipur Udaipur Commercial Court = -
M
Judge
Commercial Court
Udaipur

Page 1

Case Count (No. of cases
randomly allocated)
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SN

(1)

Court

_(2).

Commercial
Court Udaiput

Case managemen hearing

Commercial Court, Udaipur
Month July-2020
Form-5
_ List of cases in which Case Management Hearing was held during the month

o Petitioner v/s ~ Date of

District  Case No. Advocate ; : ;
Respondent Registration

¢ @ e .’ D

Udaipur  Civil Suit 63/2019 M/ Vinayak Audio Vs M/s Dev  Praveen Khandelwal, . 000 ¢
Electronics Rajesh Jajoriya
%ﬁég?’/
Commercial Court,
Udaipur

Page 1

Date of case
Management
Hearing

)

21.07.2020



Contested case list

Commercial Court Udaipur
Month July-2020

Form-6

Contested Commercial Cases disposed during the month of July, 2020

Whether urgent

relief was B, 9t days
bt wid Deee Nature of Date of for
SN Court District Case N Petitioner v/s Respondent Advocate Date of SOUIE LitaL:leoan Date of Days for Disposal executio) ezecution Act Section
1stne s€ NO. euationer vi po ocd Registration Mo dsiaﬂon did Decision Disposal |(Contested/Sett|] n of of decree
led) decree |from date of]
not take place deision
Yes/Na
) (2) 3) 4) (5) (6) () (8) (E)] (10) (1) (12) (13) (14)
Civil Suit
M/S SURAJ PORWAL
Commercial 3 114/2018 Civil Suit HOSPITAL VS. PANKAJ ;
1 Court, Udaipur Udaipur CIS NO.124/2018 RAJASTHAN STATE BOHRA, PP. 25.04.2011 17.07.2020 | 3371 Days |CONTESTED CPC O.7
AND OTHER
RAJ MINERAL SUSHIL
Commercial . 83/2018 CIS NO. | CRUSHING PLANT VS. KOTHARI, . .
2 Court, Udaipur Udaipur 36/2018 Civil Suit COUTTAM LAL RISHABH 27.02.2018 29.07.2020| 883 Days |CONTESTED CPC O.7
CHOUDHARY JAIN
PAWAN
RAJASTHAN STATE KUMAR
Commercial . 134/2018 Civil Suit| ROAD DEVELOPMENT SINGAL, .
3 Court, Udaipur Udaipur CIS No. 6/2018 VS.VERTEX SULZ PVT. | HANUMAN 27.09.2016 31.07.2020 | 1403 Days |CONTESTED CPC Q.7
LTD, PRASHAD
SHARMA
OPENDRA SINGH
. MAHENDRA
Commercial . 2/2019 CM41 CIS RAJPUT VS.
4 Court, Udaipur Udaipur NO. 2/2019 HINDUSTHAN ] SMSi}LTéRm 22.02.2016 30.07.2020 | 1620 Days |CONTESTED CPC
PETROLIUM CO.LTD. el
. s NALWAYA AMAR uws9
5 C(“’IT”L‘J‘“’J‘:_‘E" Udaipur | 72023 S8 M1 [ cONSTRUCTION VS, | SINGH | 29.06.2020 06.07.2020| 7DAYS |CONTESTED ARBITRATIO
B e : HINDUSTAN ZINC SISODIYA NACT
Page 1 ﬁ/




Contested case list

. _ /S 34
Commercial _|spozocmascis| surasporwaLvs. | PANKAJ .
6 | oo vasiour| U2 | N6 55000 i SOHRA pp | 28022020 17.07.2020 | 140 DAYS |CONTESTED ARBITRATIO
OPENDRA SINGH
. . , MAHENDRA Uis 9
y | Commercial | .qq.;. | 62019 CM38CIS RAJPUT VS, MEHTA, | 09.12.2015 30.07.2020 | 1695 DAYS | CONTESTED ARBITRATIO
Court, Udaipur NO. 6/2019 HINDUSTHAN S.S.SHARMA N ACT
PETROLIUM CO.LTD. |
HINDUSTHAN —
Commercial .| 72019 cm3s c1s | pETROLIUM CO.LTD. [5.5.SHARMA, , e :
B | o] tditgar | R I | B OoeroRA SiNGs [MARENDEs| T1a01s 30.07.2020 | 1321 DAYS | CONTESTED AR?E}E@FTIO
RAJPUT MEHTA,
g | Commerdial | 00, EXEC?S?‘I%I%J cig| HARISHGAURAY Vb. | TARUN | o 6e560 06.07.2020 | 412 DAYS | SETTLED CPC 0.21 R.11
Court, Udaipur P ‘IS DISTRICT COLLECTOR | SHRIMAL 23 {7 ¥ ik
NO. 85/2019
TARUN
SHRIMAL,
. 1/2020 ROHIT |
1o | Commercial |54 lexecuTion cis| JAYLOGISTICVS. — yyanpErw| 04.01.2020 18.07.2020 | 196 DAYS | SETTLED CPC 0.21 R.11
Court, Udaipur LEEWAY LOGISTIC
NO. 1/2020 AL,
HARSHWAR
DHAN JAIN
TARUN
SHRIMAL,
. 212020 ROHIT
g1 | Commercial |0 lexECUTION Cis| ( SEANTITRAVELS o s NDELW| 04.01.2020 18.07.2020 | 196 DAYS | SETTLED CPC 0.21 R.11
Court, Udaipur VS.LEEWAY LOGISTIC
NO. 2/2020 AL,
HARSHWAR
DHAN JAIN
TARUN
SHRIMAL,
. 3/2020 ROHIT
12 | Commercial {00 NexEcuTion cis| ALOKTRIPATHIVS. 1y NpELw| 04.01.2020 18.07.2020| 196 DAY | SETTLED CPC 021 R.11
Court, Udaipur ; LEEWAY LOGISTIC
NO. 3/2020 AL,
HARSHWAR
DHAN JAIN
ﬁ}\/
raged TgEe
EHIY LR (T

VEAGR ()




Summary of commercial cases

Commercial Court Udaipur

Month July-2020
Form-7

Summary of Commercial Cases during the month

Total no. of cases

Total no. of cases

Total number of cases

Total number of cases

SN Court District | pending on the 1* day instituted during the disposed during the month pending at the end of the
of the month month month
€] (2) 3 4) ©) (6) (7
Commercial
1 Court, Udaipur 749 53 12 790
Udaipur

%b/

Commercial Court,

Udaipur

Page 1




Name of Mediation Centre

SN [For example, DLSA

Mediation Centre Mumbai]

pre institution mediation

Commercial Court Udaipur
Month June-2020

[See rule 10 (2)]

~ Listof cases received for Pre -Institution Mediation a

nd _S?Et_lsr_nglzt__d}l_r_i_llg_t_lze_.rzlgn_tb_ o

Total no. of applications

total no. of Total no. of
applications e Total no. of  Total no. of non-
. . applications - ;
or Main pending onthe - iiaq during cases settled starter cases pending at the end of the
1# day of the the moith during the month during the month month
mopth | S =
(C) I @) (5 (8 e =

Page 1

B

Judge
commercial Court
Udaipur



SEE RULE 10(2)

LIST OF CASES RECEIVED FOR PRE-INSTITUTION MEDIATION AND SETTLEMENT DURING THE MONTH

|
| JULY- 2020
|r S.NO. NAME OF MEDIATION TOTAL NO. OF TOTAL NO. OF TOTAL NO. OF TOTAL NO. OF TOTAL NO. OF
d : CENTRE (FOR EXAMPLE APPLICATIONS APPLICATIONS CASES SETTELED NON STARTER APPLICATIONS
! | DLSA OR MAIN MEDIATION PENDING ON 1* RECEIVED DURING THE CASES DURING PENDING AT THE
CENTRE MUMBAI) DAY ON THE DURING THE MONTH THE MONTH END OF THE
MONTH MONTH MONTH
1 2 3 4 5 6 7
B NIL NIL NIL NIL NIL NIL
L; “ ))‘H L o
T

T AT FOY
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MONTH JULY 2020 |
FORM 2 i
LIST OF CASES IN WHICH E-PAYMENTS OF COURT FEES WAS MADE DURING THE MONTH \
SNO| COURT |DISTRICT| CASENO. | PETITIONER/| ADVOCATE DATEOF | DATE OF E-PAYMENT
: RESPONDENT REGISTRATION | OF COURT FEES
1 2 3 4 5 6 7 | 8 \
1 |COMMERCIAL| NIL NIL NIL NIL NIL \ NIL
COURT AJMER |
I T Rifdet arg # s—hIc B Uy B TS off W UIdd W -1 BN BT AT 81 B Gebl o1 W gabiel il
ERT Iad HHI DI Goed HY 8g T9d 18T 14T | L
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'SNO

" MONTH JULY 2020

FORM 3
LIST OF CASES IN WHICH ELECTRONIC SERVICE OF PROCESS HAS TAKEN PLACE DURIN_G_ IHE_ wovm l:,
‘COURT DISTR!CT CASENO. | PETITIONER/  ADVOCATE |  DATEOF  DATEOFE- PAYMENT |
B RESPONDENT  REGISTRATION  OF COURT FEES |
| | 3 1 4 5 6 | 7 8 '1
COMMERCIAL  NIL NIL NIL NIL NIL NIL ‘5
COURT AJMER 'l

[

TegE aaed U
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B " MONTHJULY 2020 ] __ -
- _ LIST OF TOTAL NO. OF CASES RANDOMLY ALLOCATED DURING THEMONTH
I ———— FORM-4 ) .
S.NO. COURT DISTRICT | COURTNAME = COURT NO. \ CASETYPE | CASE COURN (NO.
| 5. 'OF CASES
| ‘ | RANDOMLY
; | ' ALLOCATED
L T A D ¢ | s 6 T
1 COMMERCIAL NIL NIL | NIL NIL | NIL \
COURT AJMER l
L_r s MBI

Scanned with CamScanner



MONTH JULY

2020

|

Scanned with CamScanner

B FORM 5
| LIST OF CASES IN WHICH CASE MANAGEMENT HEARING WAS HELD DURING THE MONTH |
SNO ! COURT  |DISTRICT| CASENO. | PETITIONER/| ADVOCATE |  DATE OF DATE OF CASE
[ - | RESPONDENT REGISTRATION | MANAGEMENT
| HEARING
BN 2 3 4 5 6 7 8
COMMERCIAL| NIL NIL NIL NIL NIL NIL
COURT AJMER| |
Loy
=T

aftige UEa 3reER




COMMERCIAL COURT AJMER

MONTH JULY 2020
FORM 6
7 [ CONTESTED COMMERCIAL CASES DISPOSED DURING THE MONTH OF JULY 2020
+ j DISTRICT | CASE | PETITIONER | ADVOCATE DATE OF WHETHER DATE OF | DAYS FOR| NATUREOF | DATEOF | 'NO.OFDAYS| ACT
0 TN VIS REGISTRATION | URGENT RELIEF | DECISION | DISPOSAL | DISPOSAL | EXECUTION | ~ FOR SECTION
» [ RESPONDENT WAS SOUGHT (CONTESTED | OF DECREE | EXECUTION
[T AND PRE / SETTLED) ' OF DECREE
] INSTITUTION | FROM DATE
[ MEDIATION DID II OF DECISION
i NOT TAKE PLACE ;
I S | YES/NO 1I
iy 2 - 4 5 6 7 8 9 10 T 2 14
7 iCO-\é!(\;S:glr\L AJMER |195/2| M/S NIKHIL| S.N. 02-08-2013 NO 14-07- 2537 |CONTESTE NIL | NIL O7R1
ATIER 018 / DEORA 2020 D '.
. ' ATR &V.S. ;
: BHATI ;

— I -
L,
B BRI
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_ SUMMARY OF COMMERCIAL CASES DURIN

G THE MONTI%'IJL\?_zdzﬁ__" |

— o JULY- 2020 -
S.NO. COURT DISTRICT NO.OF | TOTAL NO.OF | TOTAL NO.OF | TOTALNO.
PENDING (ON | CASES CASES CASES
THE 1* DAY OF | INSTITUTED DISPOSED PENDING AT
MONTH) | DURING THE | DURING THE | THEEND OF
o ' MONTH MONTH THE MONTH
1 2 3 4 | 5 6 7
COMMERCIAL COURT AJMER 1084 | 63 06 1141
AJMER |
L
T
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SEE RULE 10(2)

B
LIST OF CASES RECEIVED FOR PRE-INSTITUTION MEDIATION AND SETTLEMENT DURING THE MONTH

]

|

(— JULY- 2020
S.NO. 1
O NAME OF MEDIATION TOTALNO.OF | TOTALNO.OF | TOTAL NO.OF TOTALNO.OF | TOTAL NO.OF
CENTRE (FOR EXAMPLE APPLICATIONS | APPLICATIONS | CASES SETTELED | NON STARTER | APPLICATIONS
DLSA OR MAIN MEDIATION | PENDING ON [¥ RECEIVED DURING THE | CASES DURING | PENDING AT THE
CENTRE MUMBALI) DAY ON THE DURING THE MONTH THE MONTH END OF THE
MONTH MONTH | MONTH
! 2 3 4 5 6 | 2 \
1 NIL NIL NIL NIL NIL | NIL
L)
—EEY

aeTe AETed 3eTR-
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